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[Shri Satya Prakash Malaviya}
shall now take up the Appropriation
(No, 5) Bill as pased by the Lok
Sabha. Mr. Gadhvi,

APPROPRIATION (NO. 5) BILL 1988

THE MINISTER OF STATE IN
THE DEPARTMENT OF EXPENDI-
TURE IN THE MINISTRY OF FI-
NANCE (SHRI B. K. GADHVI) Sir,
I beg to move: i

“Thay the Bill to authorise pay-
ment and appropriation of certain
further sums from and ouy of the

Consolidated Fund of India for the

services of the financial year 1988-

89, as passed by the Lok Sabha, be

taken into consideration.”

The Bill arises out of the Supple-
mentary Appropriation ‘Charged’ on
the Consolidated Fund of India and
Demands voted py the Lok Sabha on
December 6, 1988. These involve
‘grosg additional expenditure of Rs..
845.22 crores,

Apgains¢ the gross additional ex-
penditure of Rs, 84522 crores con-
cerned  Minitrises|Departments have
identifieg matching savingslincreaesd
receipts to the extent of Rs. 195.22
erores leaving a ney  additional re-
qurement of Rs. 650 crores. This
compriseg Rs. 250 crores for fertili-
zers subsidv Rs. 200 coreg for ex-
port subsidv Rs. 100 crores for Comp-
rehensive Crop Insurance Scheme and
Rs. 100 crores for floog relief. The
details of the Supplementary Demands
are available in the documents laid
on the table of the House on 2ng De-
cember, 1988,

Sir T move,

The question was proposed.

SHRI KAMAL MORARKA (Rajas-
than). Sir I r'se to oppose the Ap-
propriation (No. 5) Bill 1988, This
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involves gross additional expenditure
of Rs. 845,22 crores and the main fea-
tures have just been given by the Mi-
nister,

AN
) R

Before 1 come to these specific Sup-
plementary Demands , I would like
to point out to the Government three
indicators, importan; indicators, which
show the current state of the econo-
my in the year 1988-89
the month of December., Seven clear
months have passed. We are in the
8th month in the ninth month.

We are in

After three months the Government
of India budget w111 come in Febru
ary. -

LTT T B . .t

Firet ang foremost, we must note
that the current year’s borrowing
from the Reserve Bank has been go-
ing on at the rate of Rs. 1000 croers
per month. Ay this rate, by the end
of the year, the Reserve Bank bor-
rowings will total tp R, 12000 crores.
This jg roughly what the Budget de-
ficit would be. At the begimming of
the year, the Budget deficit wag pro-
jected at an order of about Rs. 600C
crores, which means that we have al-
ready borrowed from the Reserve
Bank the entire projected budgetary
deficit for the entire year. Now, the
Finance Minister recently in one of
the fora outside this Houes promised
that the Budget deficit will be con-
taineq at the figure projected at the
beginning of the year,

No, this looks to be a rosy promise
In fact, it is  threat that further
taxation is round the corner. The eX-
penditure has already been inecurred
and if the deficit is aleady more than

what we had planned and if by
March you are noty going to can-
tain the deficif then there s

only one way in which you can
do it and thay is by mopping up
additional resources by way of either
taxation or administered prices. My
first request to the hon. Ministe, is.
“Please don’t qo it” In petroleum
prices, steel prices and coal prices, the
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law of diminishing returns pas set
1n, It is no more profitable ty tax
lhem or to increase their prices and
to mop up revenue in this manner.
It will be much more healthy to let
the actual budget deficit show at the
end of the year, There is ng doubt
that that figure will pe alarming It
will be of the worder of 10,000 or
12,000 crores of rupees. But it is
much better to have this figure and
plan the next year’s budget based on
this reality. Instead of that, if gou
are going to go in for addi-
tional taxation in January or
if you find some other method to
bridge this deficit, it will be infinite-
ly more harmfu] to the economy.
What is the othey way? Since the
Finance Minister has not made 1t
clear, it iy my assumption that a tax
hike or an administered price hike is
round the corner because the only
other way in which you can contain
the deficit is either to contirol the
public expenditure or to augment
your earnings from the public sector
undertakings. Both these are nowhere
on the horizon, They are not possi-
ble during the short period of thtee
months. Nor do the policies and pro-
grammeg of this Guvernment indi-
cate any desire to control wasteful
expenditure. The performance of our
public sector undertakings is a sub-
ject which needs a separate debate.
Suffice to say here that the perform-
ance as it is today, cannot undergo
any radical change in three months
so as to contribute towards lessening
the budget deficit, So, my first re-
quest to the Finance Minister fis:
“Please don't increage the burden of
the common man in the next three

months. Please don’t go in for any
taxation before the actual budget
comes”, I would like the hon. Min.

ister to tell us and take the House
into confidence, whila replying to the
debate, as to what is the present
position of the budgetary deficit and
whether by March the budget deficit
ig likely to he more than the budget-
ed figure. What is the actual posi-
tion? I ask thigz because the Reserve
Bank borrowings up 21st of Octoher
were of the order of 6607 crores of
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rupees.  Aiready we have borrowed
what was projected almost,

The secong mdicatop which is dis-
lurbing 1s the Consumer Price Inaex.
Kecenuy, the Finaace Minjster has
sald 1n this House that the inflation.
15 under check, The wholesale Price
index 1s aiways quoted to show that
the inflation is under check. I wish
to point out that it is the Consumer
Price Index which really affects ihe
economy because all the D.A, paid
by the Central and State Govern-
ments or by the private sector ig
based on the Consumer Price Index.
Also, it is after al] the retail price
which the consumer pays from his
pocket. That is the real thing that
affects the common man. The Ccon-
sumer Price Index has shown an :n-
crease of 7 per cent in six months.
Last year, the corresponding figure
was around 5 per cent or less than
that. There is an increase in infla.
tion by 40 per cent during this year.
What are the factors? People may
say that in a developing economy in-
flation will be there, But there ig a
very very importaut point. Thig is
the year of foodgrain surplus, There
has been inflation every year and one
of the reasons put forth py the Gov-
ernment was that there had bzen
drought and that agricultural output
hag gone down. Now, this is the
Year of a bumper c10p. If the infla-
tion rate is more than that of last
year in gpite of our bumper crop,
then it is an alarming sign for the
economy, So, the first indicatoy is
the borrowings from the Reserve
Bank. The second indicate is the
Consumer Price Index,

The third indjcator jg the value of
the rupees and the parity of rupe=-
pound and rupee-dollar, Recently, it
was said in this House that it is a
phenomenon not iinked with the
internal conditions. I beg to disagree,
The internal buying power of the
rupee will have some effect on the
strength of the rupee outside. It is
inevitable, Rupee was delinked with
the pound on September 25, 1975.
We had 5 basket of currencies, At
that time, the pupee-pound parity
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Was lixed at Rs. i8.53.
Li.ud,

Today, it 13
<aad VY 1 S1X% WeekKs,
vewwer=n Oclober ¥ and
Soverioer 4o S year,” the  rupec-
pound rave nas cuanged irom ns.
240U Lo™4s. 20,85 wrlen 1s more than
10 per cent 1 s1x  weeks. Lhis s
fot™ an ordinary devatuation of the
rapee, il 1g a very, very serious in-
Gidator o1 wuele We ure gomng, So,
tidse three dicators wnicp I wouid
like to pring to the notice of the hon,
Yinance Muinister, 1e, tne net crean
o1 RBI 10 tne Government, the con-
sumer price index and the value ol
rupee linked with tue pound, al} in-
dieate that ouy currency is under
pressure, and the reason to my mind
1s very clear, 1f tie agricultural
output jg going up, il the rate of in-
dustria}l” growtn is puing up and yel
we Have this kind of thing, the maia
culprit is pubdic spending, the deficit
financing, And on that I wish to
quote three authorities, The first is
ithe Ninth Finance Commission. The
Ninth Finance Commission hag said
that ellmination of revenue deficit at
the eariest is an absolute fiscal im-
perative. I could not agree more
with thig proposition. I think, the
first pricrity of the Government
should be to wipe out the revenue
‘deficit. The long-lerm fiscal pulicy
Hag ' gaid tHat there would be ng re-
venue deficit by mid-87, Yet, in the
first three years of this Plan, 15.8
per cent has been financed by deficit
financing. Thig is by the authority
of the Governor of the Reserve Bank
of India who has aiso said that curb-
ing the growth of non-plan expendi-
ture is crucial. The Ninty Finance
Commission has also said that the fis-
cal scenario has gradually worsened
to an alarming oxtent, These are
observationg of the Finance Commis-
sion an the Governor of Reserve
Bank, These are (wo yery important
ingtitutions in this country, and
they also feel that deficit financing
must be curbed and QGovernment
spending should he curbed,

P FE,on
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" ®ir, I would also quote Raja Chel-
Hak, a Member of the Planning Com.
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raISSION: WG Ndas ;, very, very Scis.-
ol sugpestion o nake ana I com-
frend Jidé sUgEes.a0n (0 the tildnce
mimster. Raja Lheinan has sugges-
ted tne setfmg up or a “‘separate ac-
coarrdag un.a wehin  tne  Finance
Minisiry ror unit lugependent logn dis-
sursenreal traasactions so ds 1o apauct
a greater degree o! nstal djscipiine
inn pubue expenditure. 'Lhe boday
sfouid  be  aceountable to  Par-
liament alone ang should monitor on
a conunuouce basis the utiusation of
fundg to make themn more produc-
tive.”

Sir, the burden o my song is th.t
year after year we come to the An-
nual Budget, we dcbate the figures,
Most of the discussion is on the rates
ot taxation ang ,ome section of thu
House or the other js concerned
wiiH some excise or direct tax or some
change that you are making, But tha
other aspect hag noty been given due
attention. And that is: How are we uti-
lising tha; money? My submission is
that whatever money 3 collected,
the utilisation leaves much to he de-
s.red. There should be 3 drastic cut
in public expenditure, I made this
point before, 1 want t{o repeat this
tor the three months that are only
left during this year. But the
Finance Ministry has to, make a de:

finite and dellberate effort to cut
down the expenditure of all the
Ministries. 1 asked a question, in

reply to which I have never got a
specific answer. I asked ag to what
specific steps have been initiated to
cut expenses. All that we hear is
some car, petrol, some foreign travel,
cte, Sorry, our problem is much big-
ber than that, What we neeq is some
drasting pruning. The Finance Minis-
ter kniows betier than me that 19
per cent of the First Plan was finan-
ced by revenue surpluses. By the
Sixth Plan period, 1t came to 1.7 per
cent, In the current Plan period, we
are,in_the negative, |

As far as the balangs from the cur-
rept révenueg is concerned; we Will-nog
be gble to finance the building up of
the country by current revenues. In
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fact, to run our own expenditure
every day, to pay our own galaries,
We are eating into the capital account.
This is a veiy very dangerous situa-
t1on and though in the current Ap-
propriation Bill out of Rs. 845 crores
the Finance Minister may well turn
round and say that most of the items
are beyond his control, the

: issue is
not that. The issue is that if Rs.
845 crores has to be found we

should also find how to cut some
other expenditure out of these Rs.
8‘%5 crores. Because, ntherwise this
wilt only go to increase the deficit.
Last time also I made a submission
to zive ug an overall picture of how
we are going in the current year so
that we can have a more meaningful
debate, By the time the Economic
Survey comes only a week ig left for
the Budget and thereater the dis-
cussidh goes on. It gets combined
with the Budget. But -whatever
figures are available from the re-
serve Bank or other sources, we find
that in the current year we are far
b‘ehihd even what was budgeted. Even
» budgetary deficit is alarming, it
fr1ghtenmg, what we are doing is
far in excess of the deficit planned
and 1 canriot gver-emphasise that any
increase in administrative prices will
agaln push up the consumer price in-
dex, It is the poor man, common
manp who will suffer. Pleage do not
do it. Please whait for the Budget
and in the Budget let the Finance
Minister use all the financial wizzadry
at his comrhand, how to balance the
figures. But before that, let us not
hive increase in the steel prices, in-
crease” in petroluem prices ang then
tHere would b&'a big protest and then
again you withdraw a little bit. Let
us not have that Thut never used
to be the system till a few yearg ago.
We never used to think of mid-year
taxation. Let us again try to go back
to the old conservative and orthodox
system of budgeting which definitely
held the country n good stead.

Only a word before T end, On this
pdtticular item Rs. 200 crores has
been prowded fOr casn compensatory

Lo
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support for exports, It is a good sign
that expbrtg haveé gorie up. But two
points: One 15 that 1mpmts have
grown up fzster than exports. Un-
fortunately our trade gap is increas-
ing. But more impuctant, we waut
to krnow the figure, out of this cash
compensatory support for exports
how much of the export is to Russia
or to rupee payment countries be-
‘cause any cash compensalory support
that you give adds to the inflation,
OXkay, in the interestg of foreign ex-
change we have to suffer, or we have
to accept that inflationary pressure.
But in the case of q'xpdr(ts to rupee
payment countries we do not éven
have that consolatior, 8o if the cash
compensatory support, if thig Rs. 200
¢rores i8 going mosily io ruvee pay-

rent exports, it will not help the
economy gk all, . .
wnsni¥ ot \!d b. msz‘.nq ﬁmux"

The otHer thmg is thas. 1 want o
haVe a word or droughts and flonds,
Drotghts and Aoods will be in diffe-
rent States. But the Government
should come out with a concrete
policy how the money is to be dis-
tributéd. It should not be on the
Whimhs ard fancies of the Govern-
merit-because to some Stateg you yive
Bs. 10 crores and to some otheis you
give Rs. 100 crores, depending on the
political situation. It should not pe
s0. There should be some parameters
by which this largesse to the States
ig, distributed. : SR

re
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The other point is abou! the De-
partment of Mines; Here Rs. §5 crores
hag been provided by way of eXcess
payment of customs duty. Now, this
is uncalled for. If in the case of this
corporation customs duty have in-
creased, they must find their own
funds. You should not pay addition-
al money to them to enable them 1o
pay adidtional customs duty. The
amount is only Rs. 85 crores. Tt does
not affect you overall. But the prinei-
ple is there Public sector units must
try to become autonomous und 1‘\1!1

on theu own. ' :
RS TS t

s Uw b aeddt ecigand
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Sir, with these words, I end-up my
submussions, with a final request to
the Fnance- Minister that even in
these three months, pleass haye a
three-pronged attack, contaypy the
Government expenditure, 1noderate
your borrowings and try to increase
the income from the public sector
undertakings and that iz the only
way in which the economy can he
balanced. ., |, LS

THE VICE-CHAIRMAN (SHRI
SATYA PRAKASH MALAVIYA):
Shri Rameshwar+ Thakur—absent.
Yes, Shri Jagesh Desal.

- IO .

SHRI JAGESH DESAI {Maharash-
tra): Mr. Vice-Chairma., Sir, I rise
to support the supplementary de-
mands presented by the Finance
Minister. I do not want to go into
the details regarding the ecOnomic
situation, price rise, deficit financing
etc. because those things have been
discussed time and again. But I would
like to make two or three comments
on what Mr. Kamal Morarka has just
now said. To my mind, deficit tinan-
cing does not itself create & situation
of inflation. I am very clear in my
concept. Deficit financing means that
you have poured moce funds for
development than what you commit-
ted in the budget and you are eX-
ceeding those amounts. To my mind,
if porrowing is taken for the purpose
of development and because of the
borrowing, deficit ise indreased, I
don’t think there is anything wrong.
It by pouring more fundg for deve-
lopment, more goods are created,
then fruitg we get are MOre than
what we pour in and this will not
create any inflation. So 1 am not
against the deficit financing at all.

As regards revenue expenditure, it
should not exceed your revenue in-~
come. If that is so, the problem will
not arise. But if your deficit is on
account off meeting the deficit—o?
you want to resort to deficit financing
to meet the deficit of revenue from
income, then it will create problems
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and that is why I am of the firm
op:nlon that Government must spend
on account of ievenue, whatever they
can collect by way of revenue and
tor that purpose you hive to genelate
resources. How do you generate re-
sources? 1 would not like to go into
the details at p.esent, hut you have
to tighten up your collection machi-
nery. Even in income tax, I think—
if I remember the figure correctly-
more than one thousand crores of
rupeeg are ip arrears from not more
than 80 industrialists. That means,
per industrialist, it is more than Rs.
12-15 crores, and that is way, for that
purpose, you have to take action to
collect the revenue,

(af [RTYUREEUS .S

Having said this, I would like to
say something regarding the price
situation. As regards the price rise,
it is not more than 4 to 5 per cent
annually. The inflation which Wwas
at 10 per cent, is now less than 5 per
cent, and this is not because the pum-
pe. crop only but also because of the
policy of the Government in this re-
gard, That is why, as 1 said earlier,
in the coming months, the prices are
going to come down. At the samé
time, Government must procure food-
graing in time, especially the oilseeds.
The price of oilseeds at present 18
low; but after some months, the
pusinessmen will buy these oilseeds
and after 6 or 7 months again the
consumerg Will be put to difficulty
and they will have to pay higher
prices for the edible oil. So, the
Covernment must give even better
priceg to the cultivators as far as oil-
geeds are concerned. iy . 4 .

Now I come to the demands proper.
I am very happy that about Rs. 100
crores have been provided for flood
relief. In Mhharashtra, especially in
the the Marathwada region of Moha-
rashtra, huge damage to crops, ani-
mals ang buildings has been caused
by the widespread floods in Marath-
wada region. The Governmens must
gend g team to Maharashtra to assess
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the damage and losseg incurreg on
account of these floods. I would like
to point out tha; the Marathwada
region 1s the most undevelopeq in
Maharashtra, Most of the people
there belong to the low-income
group. That is/ why 1 would suggest
that the Government must decide
with sympathy and allocate as much
amount as possible to give solace tu
the people.

- g 1 TS
Secondly, I am very happy that for
crop insurance Rs, 100 crores have
been earmarked, Here I woulg like
to point out one thing, I would like
lo stress one thing. There are two

crops, pulses and oilgeeds, which are

cultivated by marginal and small
farmers. These  are cultivated
mostly in rain-fed areas. It

is the small farmers, the poorest of
the poor farmers, who cultiyate these
crops. Our country, as you Know, is
deficient in pulses ang oilseeds.
Therefore, I wouid request the Gov-
ernment—I have raised this issue ear
liey also, on

many occasions—that
there should be a crop insurance
scheme for these two crops, oilseeds

and pulses, and since these are culti.
vated mostly in rain-fed areas, the
insurance premium should be free so
that the poor farmers whg have
otherwise to depend on the vyagaries
of the monsoon—ag these are rajn-fed
areas—can at least get solace from the
Government, The premium should
be paid by the Central Government.
[t can be two-third from the Centray
Government and one-third from the
State Government ag is generally
the pase. The farmers should not be
required to pay any premium on this
account. If thig is done, these two
cropg will be cutivated by marginal
farmers. At present, they are not
cultivated. That is why pulses and
oilseeds are in short supply., If this
f« done, T am sure, the production of
these two crops will go up. For the
last several years, we have seen that
the pulses production is stagnant, It
has not ricen. But fortunately, this
year, production of oilseeds and
pulses has increased by more than

l
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40 per cent compared to last year.

Even then jt ig not sufficient, There
fore, the Government should take
special steps to see that the asmall

and marginal farmers are given some
solace so that they are encouraged to

take up cultivation of thege two
crops.

There is one point to whicy I
would like to draw the atfention ot
Mr, Morarka. I finq that in most
0. the cases in these Supplementary
Demands, additional funds required
are met from out of savings in the
same department, This is a very
good thing done by the Government.
The Government should try to see
that the deficit is kept as low as pos-
sible. But I would like to add one
thing here. This should not be al
the cost of development. For exam-
ple, 1 find here that ag far as the
Nhava Sheva project is concerned, a
saying of Rs, 38 crores on the capi-
tal accoun{ has been diverted for
some other development. I would
like the hon, Minister ty clarify this,
this saving on the capital account.
Was it because of wrong planning?
Or, was it because the earlier esti-
mate wag on the high side? Or, was
it because that some of the items
have been curtailleq and that is why
the saving is there? I would likg to
stress that no such cut should be
there on capital expenditure, 1 do
not know whether some developmen-
tal progromme hag been cut off and,
therefore, there is this saving. If it
is because of efficiency, if it is be-
cause of better utilisation of funds, T
am happy that the Government is
going in the right direction and I
welcome it,

As far ag trade is concerned, I am
in complete agreement with WMr.
Morarka that we should jncrease our
trade with the rupee countries, with
Soviet Rugsia and other Communist
countries. I am very happy that the
Government is proceeding in this
direction. Our Prime Minister has
gone to China. I am of the opinion
that we have to improve our rela-
tions with China. We are two great
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powers in Asia; India and China. Our
otdtural ang trade links date baelk to
one thousang years and more, We
should see what items we can export
to Chine and what items—which are
not produced here now ang which
we get from gome Western countries
—we ocan- get- from China, We should
have this king of trade with Chinu.

And if that ig done. I am
4.00 ppq.sure our country wil} be

benefited, China will be be-
nefited and both the countries will
come neare tg each other.

[PYVIS VVIR RIS

My last. point- is regarding housing.
CPWD hag been given some Rg, 30
lakhs—1 do not remember the exaet
figure—for constructing some tene-
ments, but are we going to solve
this- problem by this meagre alloca-
tion? Are we going to solve the
housing peoblem of Governmeny ser-
vants? In my earliep first and see-
ond budget gpeeches I have said that
the Government must increase allo-
cation of funds for constructing dwel-
ling places, which may be of double
rooms or even-gingle rooms with at-
tacheq lavatory. All the Government
servants should have a house after
they retire and as such this meagre
allocation will not do. You can
deduct the fund in instalments from
their salary. It ig the most secure
loan; You will get interest, You
will get the moncy in instalments,
that can be deducfed from monthly
salary of the Government employees.
As I said earlier, there should be a
revolving fund of about rupees four
te five crores for Government ser-
vants’ building activity, This fund
can be there only once ang afterwards
from instalments, interest it is col-
lectedi from the salary for the loans
given; it will be addeqd ang from that

you can construet houses for the
Government servants. If that is
done; the housing problem of the

Government servanis could be eom-
pletely met within flve to ten years.
That sheuld be the aim of the Gov-
rimnt. If the Government goes In
-.that direction, the housing prohlem

[ RAJYA SABHA]
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of the Government servantg can be

solved easily.

Similarly, we have tg think of tha
the  employees of the public
sector undertakings. They are going
very well  but about private sector 1
am sorry to say, they do not take care
of their employees for providing
touses, Even for R&D Tthe private
sector spends only. 6 per cent of their
turnovey whereas the public sector
spends, if 1 remember correctly, 1.87
per cent of the turnover. So, we
have to see that the private sector
also comes forward and helpg its own
employeeg to solve their housing pro-
blem. -

3

With these wokd; 1 support the
demands which the Finance Minister
has placeq before this House, "™~

oy

SHRI E. BALANANDAN (Kerala):
Sir, T rise to oppoge this Bill, Thig is
the second time that a supplementary
demand is prought forth. The demand
is for Rs, 84522 lakhs. We can under-
stang if a demanq is put forth as a
suppiementary demand whep some
unexpected expenditure hag fallen on
the Government, so that they could
not visualise the expenditure when
they presentea the Budget, but while
going through the demands we find
that many ¢f the demands are such
that the Governmeny could visualise
the expenditure earlier when they
presented the Budget and they could
have presenieq the budget of a higher
order, However, here it is for us to
say something about it. The deficit,
whep you presented the Budget, was
Rs. 8484 crores, Now it is on the ine-
rease, 1 do not want yp say much
about that. It is opn the increase and
before 1 comment op this aspect may

I ask a simple questioy from the
Minister through you Sir? When
you presented the ]ast budget, you

said that you had to collect Rs, 1200
crores by way of default of taxes?
Did you collect anything out of it?
Rs. 1200 crores are in default of taxes
to pe made by the big moneyeq peo-
ple. Thé names ate there with the
Ministhr, = ‘Therefore now that you

PRy 1N PRCEEN P TR s
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are coming with these appropriationg
before us, you must tell us how much

you have collected oy of thege Rs.
1200 crores.

el
\

'S.HRI M. A. BABY (Kerala): That
will be gol'ected for the elactions,

SHRI E. BALANANDAN: I do not
know whether thay ig for the elec-
tions or something like that, Bug I
want an answer from the Minister gn
that question. Governmens of India’s
financeg are ip 5 crisis and the policy
which. jg being pursued by the Gov-
ernment is taking the country towards
.major crises jn all sectors.

S PO

Coming to your taxation, policy,
what 18 your taxation policy? You
do not. tax the rich, bu¢ yoy tax the
ordinary man. If you look into the
-rate- and ratio of taxes, you find that
during 1850-31, the indirect tax ratio
was 63 per cent, while it hag reached
84.2 per cent in 1887-88. The per-
centage of direct taxes i 1950-51 was
36 9, and in 1987-88, it is 15.8 per
cent. What doeg it show? I shows
the wrong policy of the Government,
I-do not want to dilate op thig becauge
my time is limited. The effect of
“this taxation policy is that the ordi-
nary map i8 squeezed and you do not
take money from those whg are _hav-
‘ing- money. That is your attitude.

A T Coeiror e

The reveni deficit and non-plan
expenditure are 3's0 op the rise, In
- 198889, the revenue deficiy with the
- Gevernmeny stands.at Rs. 9842 crores,
as my friend has said, The total plan
expenditure is being met by loans
- alone, During, the earlier period it
- wag 58:per cent; now ip the Seventh
- Plan; it -has- risen to 88 per cent, Over
the last three yearg of the Seventh
- Plan, the expenditure js-being met
through loans ang borrowed money.

The non-plan expenditure is also
going-sky-high. In 1984-85 iy was
Rs, 25063 crores while in 1988-89, it

" hag risen to Rs. 47846 crores—an
* inerease of 91 per cent. Qur borrow-
ing from external and internal seur-
ceg 13 coming to dangerous leve's.

|
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You have no proper account of our
foreign liabiiities, One map sayg it
Is 53,000 crores and odd, buy whep we
go through the DI, accounts, big
amounts are being shown by the
World Bank and those people who
accurately calculate the foreign lia-
bliity of Government of India. It
wag said that in 1986 it was 43 biilion
dollars and now it is said thatit has
risen to 80 billion dollars. Can you
tell me the figure? Somebody says
55 thousand ig the liability figure. I
do not know which ig the correct
figure, but when thege jnternational
figures tally with the Worlg Bank
figures, one cannot disbelieve it. So
60 billion doliars worth of foreign
liability we are having. My, Malhotra
the RBI Governor, in a recent speech
on December 3, said that Government
of India js encouraging exports. They
are doing every thing for that. But
what is the position of exports? We
are: having™ 2 per cent gf the world
trade earlier. Now i hag come down
to half 5 per cent, This is the im-
provement we are making! Not only
that, you have now adopted what is
called a “liberal policy”. What does
this mean? Everybody can borrow
from everywhere, every year. Mr,
Malhotrg has gone on record that
we are getting lesg and less conces-
sional aid gnd we are going in for
high~cost borrowing from commercial
banks abroad. What does it mean?
High-cost borrowing from commercial
banks abroad means our liability is
on the increase. Now the total debt
repayment ratio has inCreased to 27
per cent, The World Bank stipulates
that if you go beyond 20 per cent it
is very dangerous, and our Govern-
ment has reached.27 per cent! There-
fore, my humble submissio to the
Minister through you, Sir, ig that our
country is in a.debt trap. Internal
borrowing also is going sky high. It
is more than a lakn.of crores. Some-
body is assuming that if you transfer
some money from somebody, it won't
have a bad eﬂect_ But_ because Of

the loang the priceg go high, and that
is what i3 exactly happening in Indla.
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For the lagt three, four months we
find that there is a seven pep cent
rise in the ordinary, retai. prices.
What ig happening, therefore is that
the ordinary man’s purse js being
squeezed. That is the effect of it.

4

Our trade deficit also is on the inc-
rease, I won't go into the figures
because I do not have the time. The
increase is 23 per cent, | don’t want
to quote other figures, Our trade de-
ficit has gone up to Rs. 2618.9 crores.
Our foreign exchange reserves also
are going down. We are having
money for only three months’ busi-
ness, no more thay that. Thay itself
shows the dangerous situation, There-
fore, in total, the policy being pur-
» €d by the Goverawent of India
with regard to figures is in a wroug
direction, And, while going in a
wrong direction, you are talking of
iiberalized economic policy. What
does it meaa? Everybody is gllowed
to come in withouy restriction so that
in our imports and finances they come
in and dictate, Finally, thy World
Bank and the IMF come to dictate
termg and we gentlemen in Parlia-
ment cannoi decide the policy of the
Government of India. The Govern-
ment of India’s economic policy is de-
cided elsewhere abroad, in New York
ae In the .ezdquarters of the World
Bank, Then somebody comes to us
with a proposal and we agree with
that. This kind of a situation 1Iis
dangerous.
L T, I 'g

'Sir, there are one or two important
points, There are many lacuane in our
Government’s handling of the finances.
The Government of India should not
have, 1 may say, an imperial approach
towards the States. If you adopt
imperial postures, what will be their
reaction then? They fee] that there is
colonial oppression, When the States
demand something you people who

are here at the Centre offer smn@-
thing, and say. “Take it if you
’ want, otherwise leave it.” When
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the Ninth Finauce Commission was
appointed to go into the question of
devolution of funds, what did they
do? They dig something just like
what an old woman in Kerala did, 1
am only giving you a small story.
There was this old woman who was
baking bread, but because she could
no¢ see, all the time the loaves were
getting  smaller and smaller. That
was the way the Ninth Finance Com-
mission also went about in seeing how
the Etateg  should be helped. The
resuly is that the States’ share is
dwindleq, and purposely dwindled,
When they approach the Centre for
something, you say, “No, it cannot be
discussed.” The Finance Minister ig a
bie man, a serious man, and a man
holding the portfolip of Finance shoulg
understand that Indiz ic ore. This
im»erialist kind of approach is no
gond. WNot only this there are other
things also,

I [N TPV YOI 1) SR T R )
L2

When a propmal tor a ptoyev..t on
the Damodar comes from Bengal, that
will not be sanctioned, Then a petro
chemlca; project for Wesy Bengal
comes. That w.l] not be sanctioned,
Another project comeg from Kerala,
That will not be sanctioned. You here
at the Centre decide everything for
us. Are we not mature people to
know what is necessary for the State
of Kerala or West Bengal or any other
State? When the question of Andhra
comes, the NABARD Bank is giving
money for co-operatives, Why? Are
they not mature, I mean the Andhra
people. Can they not understand
things?  Therefore, whay  will the
financial mishandling of this type ulti-
mately do? It will ultimately ruin the
country’s unity which is very serious.
It cannot be handled by deities like
vou and others who are at the Centre,

LT st nLLn—*\n L0

Another thing T want to bring to
vour notice is a very importany thing.
We are always expecting that the
Defence Ministry should be prompt in
things. I have with me a report which
has been published in the ¢“INDIAN
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EXPRESS” dated 17th December, 3}
do not want to malign anybody. The
Kerala leader, Mr. Karunakaran, went
in an IAF aircraft to Guruvayur. Then
he went to Trivandrum. He is a man
who hag used the IAF aircrafy earlier
also. Then 3 judgement came {roin »
judicial body. It said that the Defence
Ministry had erreq in giving an aif-
craft to Mr, Karunakaran, the then
Chief Minister of Kerala, But thep
an ordinary Congress leader, Mr
Karunakaran, is using the IAF planes,
helicopters. How he can use them, 1
do not know. Our Defence expendi
ture is on the high side, Rs. 13.000
crores, It is always on the 'high s:de
I am not making any statement against
it. If the Secretary, Congress (I
wants ap IAF plane to go to a temple
and come back, you get it. What is
happening? So, T want an explanation
on thig question from the Finance
Minister, Sir, A ":,“h“”,'“

a
: Another thing is, the expenditure is
t, be curtailed.

THE VICE-CHAIRMAN (SHR{
SATYA PRAKASH MALAVIYA):
_This is the last point, Mr. Balanandqn.

. SHRI E BALANANDAN: Actually
to the Finance Ministry thig should
be told. The telephone bil] of one
Bank Manager in the SBT, State Bank
of Travancore, is Rs. 36,000 odd for
one month for the office telephone and
.for his residential telephone it is
Rs. 13.423. Altogether, 36 plus 13
 You calculate, It is Rs, 50,000 for onc
person. How can these people help
, our country, Bharat? Managers of
_this kind have the phone expenditure
. of Rs. 50,000. per month for nothing

Other things are about our Plan.. 1
do not want to go beyond my Yimit,

We were saying that 5 crores of
people, to be precise 4.7 crores, will
. be given emplovment during the
. Qeventh Pive-Year Flan. Tt averages
* nearly 1 crors Der vear. Good. Every
' young man in the country was expec’f.
"ing that the Government of India 1s

|

f
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going to give him job. One crore of
persong will be employed Wonderful,
Sir. What is happening in the coun
try? In the Reserve Bank of India
alone nearly 2,600 vacancies are there
not filed. No opening is there, In the
Railways I am told they are going to
reduce the strength of employment by
5 lakhs, Mr, Sathe my friend, is
alwayg vocal, He was saying that in
the coalfields another few lakhs are
going to be sent out. ;.- &~

What is the position of the major
industries of the country? During the
British days the hawkers o¢ Britain
were hawking in  London saying,
“Indian cloth, Indian cloth.” Indiam
cloth was so much in demand. What
is the position of the Indian cloth
industry today? Several lakhs are
uncmployed, ang the textile industry
is facing a crisis,

Finally, I am saying that these
things shoulg change. Our country
cannot go forward with the policy you
are pursuing today. Therefore, my
request to the Minister is this, Your
demand, I have tp oppose because of
these conditions. About other things,
I have no time, I am only saying that
I copose this Bill. You kindly change
your policy. At least collect the taxes
from those who have to pay to the
Government of India. Then come to
the people and tax them. That is the
attitude you should take. Otherwise,
this king of attitude will ruin the
country. Our country is seriously in a
debt-trap. Don’y  forget this. You
have to keevo it in mind. That is all.

With this, T oppose this Bill. ;. .,

PROF. CHANDRESH P. THAKUR
(Bihar). This is the time to look at the
performance of the  general fiscal
situation, T have listeneq with some
attention to the remarks from the
Ornpsition Fvervhodve ‘¢ worried Y
heard Mr. Morarka sneaking and the
e Member iust now who spoke also
talked ahout the problems of the size
of the deficit, of non-Plan expenditure,
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the question of continuing inefficiency
or relatively less efficiency of public
enterprises or the fear of the debt
trap. Tnese are familiar battle cries
on the side of the Opposition. At the
same time if you heard the earlier
debates, the demand on behalf of the
States for net addeg transfer of
resaurces from the Centre tp States is
stil] growing., The pressure ig mount.
ing. There is a demand for additional
subsidy and continuation of existing
suinsidies. Then on the one side we
talk about efficiency in econemic man-
agement, on the other side we find
different State Governments and parti-
cularly some of the meighbouring State
Governments indulging in populisl
approach towards repayment of loans
from the banks or other sectors of the
government, Now, it ig very difficult
{o reconcile the econemic rationality
of the demand and the economic ratio-
nality of the comments that the
Opposition Members are trying to
malke. Let ug look al the hard facts.
The question is whether thee economy
ig growing in terms of growth rate of
the GNP or not. The fact ig that it is
growing at a vely fast pace. In fact,
the expected rate of growth of real
imcome in the current year is likely to
be around 9 per cent, which is much
higher than what we have geen in the
recen; years. If you look at the
gectoral composition of performance
¢hen the food production, thanks to the
bountiful monsoon and a more imagi-
native agricultural strategy, parti.
cularly the food production strategy,
we are finding a better performance
Of course, we decpleted our buffer
stock, buy as a result of the better
crops and with some imports we are
trving to replenish our buffap ctocks.

Industrial growth  has been very
encouraging, although in the last few
months there hag been a tendency at
deceleration and we hope by the year
end the things will level up and out
performance in the industrial sector
wilt be we}] above the _rgcen_tlperf.orm-
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ance, It should be crossing 10 to 11
per cent mark,
I
Tertiary sector growth hag been
unabated. In fact it has shown
vigorous rate of growth, although the
quality of growth may be an area of
concern, net the rate of growth,

The price situation is always a
source of worry, but not lately, I
heard Mr, Morarka talking about the
consumer’s price index. There i no
doubt that it is the mis2 ip the consu-
mer’s price index that the consumer
faces the rea] punch, but the increase
has not been ag alarming as we think,
particularly if we look at the recent
drought and the risks of likely increase
1n prige which did pot take place.
Now, so far ag the consumer’s prioce
index is concerned it is closely related
to the liquidity in the ecomomy, It is
true that the liquidity is growing
because disposable income has been
growing, because of different kinds of
payments that we have committed,
whether it is the Fourth Pay Commis
sion and the cascading effect of that in
the res; of the economy or the other
salary settlements, dearness allow-
anceg and all that. This leads to
demand inflation. But on supply sidc
if our buffer-stock position is right and
releases are timely and adequate, all
the operations both on the supply side
and on the demand side of the buffer-
stock are efficient, then we should
have no fears. It seems to me tha
very fact that the price index has not
been rising at a very rapid pace, shows
tha, the supply management so far as
the essential commodities are con-
cerned. has been somewhat efficient
and this has given us a relatively
better balance with demand.

Now, 5o far as the wholesale price
index is concerned, it is very encourag
ing. As a matter of fact, there was a
slight pressure but if you take the
latess figures, there has been a decele-
ration there, What is particularly
encouraging is that in the agricultural
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product group the rate of increase in
the whole-sale price index has been
much less compared to the non-
agricultural commodity group.

However, the fact remains the
resource position of the Government
is under strain. When we talk ot
resource position we talk of three
components, Number one, what is
the rate of the domestic savings, parti-
cularly, the ne; figures have been
under serious stress, Fortunately, the
household sector performance has been
good but the performance at the cor
porate sector level and particularly
the saving in the vublic sector of the
corporate sector has been discouraging
and much more discouraging has been
the rate of the savings in the Govern-
ment sector, So this is one area
where substantial correction is requir-
ed in order to generate adequate
vesource for investment.

The second component is related to
revenue. Now if you take the total
revenue picture, the direct taxeg con-
stitute 14.7 per cent and indirect taxes
constitute 853 per cent. Increasingly
Indirscy taxes are  becoming the
resource base and  particularly the
commodity taxation, the widening net
of the commodity taxation, Now, it
the economy is growing and diversi-
fying and if the product range in the
commodity  group is growing, then,
there is nothing o worry. But if it is
just an effort to create a base for
additionsl tax on the limited com-
modity gro'p, then, it is a source of
worry. But we hope that if the
economic growth plan gets off the
ground and becomes more effective,
then verhaps. if indirect taxes bring
additional revenue, there is not much
to worry. On the direct taxes side,
of course. we need to do better 8o
far as direct tax revenue to GNP s
conrerned, it is 2.5 per cent and in-
direct taxation it is 14.4 per cent.
Now. when we talk of huoyancy in
the direct taxes, we look for the huoy-
anev of the revenue within the exist.
ing fiscal provisions., We look at the
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efficiency of the tax collection admi-
nistration.  We al!so look at the pos-
sibility of the widening tax base sc
far ag direct taxes are concerned, but
not necessarily increasing the marginaj
rate of taxation or even totally deny-
ing the tax shelters Wwhich are
promotive of the savings pool which
in any case we need in g big way.

Now, the third component comes to
borrowing. Borrowing is a familiar
supply source of resources fo the
Government. There is no doubt that
27 per cent or a little more than 27
per cent of the total expenditure is
being financedq through domestic hor-
rowings, and 21.9 per cent of {he
total Central tax revenue is going
as interest repayment of the order of
Rs. 6,913 crores. Now, one could he
alarmed by these figureg but the fact
remaing that if the Government had
to work, it needs liquidity and in
order to retain this liquidity withowd
disturbing the price situation, one has
to go to the market and plough back
the available liguidity from the mar-
ket . People have income whether
they are sa'ary income or arrears of
ihe mcrease in the produce oprires
bringing more acerual to them it leads
to liquidity and there is some aeed
either through borrowing or other
instruments to plough back more out
of that in the Government sector fos
the purpos-. of not mere maintenance
cost of the Government, but for et
investment and resource augmenta.
tion for it.

I agree with the Members on that
side so far ag public sector contribu.
tion is concerned, we need to improve
efficiency, but there is evidence to
suggest that there is a growing con
cern within the public sector man.
agement and the concerneq Ministries
to bring a modicum of efficiency in
the management and increasingly
public sector enterprises have heen
trying to look beyond the budgetary
support for their resources and go te
the market sources or improve their
operating efficiency to generate inter-
nal resources. Some of the giant en-
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terprises like the Stee] Authoritv
of India have been trying to relieve
the Government for access to resource
support, soft loang etc. Some ara
going to the market., This is not te
suggest that the battly has been won.
There is a 1ot more to do so far as
public sector is concerned. But the
more important question from  the
budgetary point of view is the state
of subsidy. So far as the subsidy
is concerned, we commit a substan-
tial amount of resources whether
they are on food or fertilizer o
export. Food and fertiliser subsidy
is linkeq to our agricultura) strategy
and particularly foodgraing produc-
tion strategy which are very import-
ant for the survival of the economy,
for anti-poverty programme, for anti.
inflationary development package, for
basic self-reliance of the economy and
it we reducc the subsidy component
which has served us well in improvy-
ing the foodgrains production ang
other agricultural production, we
will be taking a risk. However
there ig a need for course correction
1 woulg like to draw the attention of
the Government in this regarg thet
the package of subsidy in relation to
agriculture and particularly fooq and
fertiliser could be reorganised in
order to make it more region and
product specific rather on 5 flat rate
on an all India level. I have a de.
finite consideration behind this pro-
position ang what I am looking at is
that the traditional green revolution
area has reached a3 hump so far as the
productivity is concerned. So. the
current pattern of subsidy iy not
helping us to get more out of that
investment in the green revolution
belt area. S0, you need more than
subsidy, a different kind of R&D
support for the green belt area. Bul
so far ag the non-green  Dbelt area
is concerned, the subsidy pattemn
should be region specific and if you
want to extenq the green belt area
in terms of geographic coverage par-
ticularly rain-fed agriculture, the
dry farming area and the monsoon
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belt, then your agricultural subsidy
should be directeq more liberally to-
wards those specific regions and the
products particularly the kharif pro-
ducts. The rabi crop has bene-
fited so far as the subsidy is concern.
ed but the performance of the kharif
¢rop hag not been good whether it is
subsidy or a lot more than what goes
in terms of infrastructural support.
Much vigorous R&D support ig re-
quired. That is a matter of detail
and I am not going into that. But
what I am trying to suggest is that
there is a peed for course correction
so far as the agriculture- related sub-
sidies are concerned. - L -
LS B T
IERS BN rIE A
On the export front, it s ap en-
couraging area and I would have
likeq Mr. Morarka ang other collea
gues from that side at least take
note of the encouraging performance.
The world trade is growing gt an
average rate of 5 per cent per anaum
but our export performance in twe
successive years has been 2 per cenl
higher than the rate of growth of the
world trade, that ig at 7 per cent
So, we are looking somewhat encour-
aged ag a result of the performance
of the balance of payment front
This has been partly as a result o3
the price situation so far as the cruda
and petro]l products in the internation
al market are concerned. But the
situation may not remain as good as
it has been in the last few  years.
Then, we have the year 1992 whers
our problems with regard to the
larger and more demanding and com
petitive European Economic Com-
munity market woulg become seriaus,
The last mid-term review of the
GATT was at Montreal, the Indian
press has given some interesting ac-
count but the things have got to be
a lot more encouraging and we nered
to be more vigorous in our economis
dlplomacy when the final negotiation
time is coming. Even the health of
our rupee trade vis-a-vis the Eastern
Furopean countries requires a very
critica] review and some sort of a
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course correction is due., " A lot ig
being linked to the rupee trade arc
so far as our balance of payments
situation ig concerned, oup resources
are concerned, they are linkeq ts
that. Sir, I am trying to draw the
pointed attention of the Government
‘on the employment front because we
aTe talking gbout, after all, all thig for
‘what? It is for the benefit of the
individual  the family and the region,
We expected roughly 48 milliog jubs
to be required i the Seventh Five
Year Plan period in order to offset
the net addition of 39 million, in
the labour force plus backlog. Now.
regarding the employment policy, re-
cently the Congress parly has come
out with 5 major plank tha; Is
“BEKARI HATAO”, So, employment
is on the front agenda so far ag Con-
gress party is concerned. Now
how effectively and how soon this
is being converteq into the Govern-
ment agenda, I would like to know.
We know that the growth centre
scheme has employment potential
We know that the food processing
industry has an employment potentiai.
We alsp realise that the labour in-
tensity of the housing construction is
very high. Domestic touricm and
international tourism_ both have em-
ployment potential directly as well as
through infrastructure build-up for
tourism support or whatever pur-
chaseg the toursts make. We also
tealise that there are certain
vigoroug sectors like gems, jewellery
garmentg and leather products which
are doing very well so far as exports
are concerned. But it seems to me
that in order to get a definite gain
on the employment front, we expect
that the Ministry of Finance should
direct the respective Min‘stries which
are looking after some of these sc
hemes to come out with concrete
employment-oriented annual quarier-

ly| and six-monthly programmes ant
to: have some monitoring agencies te
see whether the employment genera-
tion ig of the magnitude which the
Government has aimed at.
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We have had a very elaborate net-
work for NREP ang IRDP, 1 think
there js a need for course correction,
Some restructuring, in ordep to bring
efficiency, in order to bring 3 much
\greater, effective, emp'oyment com-
bonent out of these schemes which
are being implemented. They are
very good schemes. But every sc-
heme needs a certain, degree of mana-
gerial and administrative reinvigora-
tion at different time intervals. This
is the time for it. i

T

There is a need to promote self-
employment ang gelf-employment can.
not be promoted by simply preaching
or putting it in the policy agenda.
For that, we have to do educational
reforms quite early. We have to
bring se'f-employment components
throughout the educational systems.
But stil] all these things are not re-
ally getting off the groung in terms ot
figures of self-employment target or
Kalindi Entrepreneurship develop-
ment should be there in every branch
of education, science and technology,

agricultural educaton, managerial
education ang the lI’ke. All the gra-
duates ip a graduating  year

should be exposed to self-employment
I submit to the hon.  Minister that
the Ministry of Human  Resource
Development may be directed that in
each of the course, the component of
entrepreneur‘al education entrepren-
eurship development, should be there
on g mandatory basis.  Educatjonal
streams/institutiong which have place-
ment agencies should also have
self-employment  promotion agencies
linkeq up w-th banks and industries.
They should be linked with tha
various employment and inve<tment
proiects which will help students im-
mediately pick up packages of self-
emplovment rather than g0 to em-
ployment exchanges for registration
and placement,

t hgarr v

Coming to the last point l think in
this country, regional imbalance

e s
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remains a serious problem. Thig is
nbt only a regional problem. Re-
gional imbalance is a national pro-
blem and this is becoming a  drag
on the rate of growth of the economy.
Thig is taking a heavy toll on the
social plane. I want particularly
to draw attention to the State which
I represent here, that is, the
State of Bihar. This is one of the
richest States in terms of natural re-
sources. But it is one of the most
unfortunate. It ig getting less and
less fortunate if you take note of
the nationa] ang state averages of
performances. With the rich resour-
ces in Bihar, we should see whether
the investors there, including Govern-
ment departments which are invest-
ing there, can do a little better in
pational interests. If you take
the agricultural field, my colleague
Shri Jagesh Desai, said that it iy
very good to have a flood control sc-
heme. But what happens? Every
year, in northern Bihar, just like
northern Bengal and Assam, we
have flood havocs. And hundreds
and thousands of crores are spent ip
terms of relief, ..

THE VICE-CHAIRMAN (SHRI
SATYA PRAKASH MALAVIYA):
Unfortunately Ram Awadhesh Singh-
ji is not here,

PROF. CHANDRESH P. THA-

KUR: He always makes such drama

that the real issue gets lost. What

I am suggesting ig ip terms of in-

frastructure, support to agriculture in

that area should be a top priority.

However, we cannot have industries

until and unless there is power. If

you take the banking and term lending
agencies, in the credit deposit ratio
if yoy take the nationa] average vis-
a-vis the State of Bihar, a lot more
requires to be done. If you take
the tptal term lending agencies’ Adis-
bursements from year to year in Bihar
there is neeg for course correction,
you need to make improvement. 1f
“you look at the contribution of the
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national grid and the regional grid of
power to agriculture and industry in
Bihar, we need to improve that. If
you want to look at the national high-
ways and the share of Bihar in
that, you need improvement, I am
not talking as a Bihari. I am talk-
ing as a citizen with national con-
cern and I  say here is potential but
some of that potential is not being
utilised and the country is not bene-
fited. The necessary infrastructure
and basic structure to tap the poten-
tia] of that region of the country
needs to be built. Even the ratio of
bank branches to the population is
less in the State of Bihar compared
to what it is in other parts of the
country, (Time bell rings) In
conclusion I do support the Appro-
priation, demand and its allocation.
And I am looking forward to the
possibility that the public  sector
contributions will improve. I would
like to think that concessions are
made available to the export sector to
see a8 much vigorous export perfor-
mance so that we are able to finance
our essentia] imports in the years to
come. We would like to think that
the public sector industries and the
non-department industries which are
going to be set up will help create the
necessary employment component or
employment potential, that employ-
ment really takes place. We hope
the Ministrie; of Human Resource
and Labour which are involved in
preparing people for wage employ-
ment or self-employment, would move
towards self-employment and entre-
preneur development programmes on
a briority basis,

DR. YELAMANCHILT SIVAJ?
(Andhra Pradesh): Gradually Annual
Budgets are becoming irrelevant and
out of context, This is Appropriation
Bill No. 5 of the Government. I do
not know how many more are inh the
offing. On the other hand, Govern-
ment has evolved & method of taxing
people in the name of administered
prices. Government gues on increas-
ing the administered prices evely now
and then of items 1iike coal steel,



the PoOr passenger,

that,
We are going tq

in the case of

desh,

they say thot unless we
interest at the rate of 105
from the farmers, they are

right,
dhra Pradesh allowed g rebate to the
farmers ang disbursed

rate of 55 per cent pe.
the difference between 105 per cent

State Government.
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cement, fertjlizelr, Delioleum apd -
betroleum products, anq go on, But

the problem is Whenever that i re. r
sorteq to, it ig the State Gouvernments

which are ultimately pit, Whenever /
codl prices are increased gl the

State Electricity Boards suffer a lot |
in producing electricity, Whenever
Prices of petroleum and betroleuym |
p-oducts are enhanceq, natnrajly again
it is the State Government- which
suffer, becguge State Governments
aTe the bulk consumers their Roaad
Transport Corporationg  and other
agencies  suffep and, in turn, the
burden of the increaseq fare falls on
Similarly, when
cement or steel priceg are hiked the |
on-going projectg of State  Govern-
ments theiy housing projects,  brid. |
ges, dams and other constructions |

suffer, [ ikewise State Governments
are the bulk consumers of fertilizer )
48 agricultyral input, They con-
sume large quantities pof fergili- |
zer  Yet unfortunately, nong of the )
State Govemments get a share from

And the breseny  Appropriation Bill
clearly exhibitg the financial indisei.
pline in the Centra] Government, The
Central Government day in and day
Olt goes on warning the State Gov-
ernments, “My deay boys, yoy are not
disciplined in your financial matters,
unless you curtail your expenditure,
unless you do this, unless yoy do
We are going to cut your tail
Punish you.” This is
the Wwarning they give everyday, Even
NABARD, ihe other
day NABARD warned seven State
Governments including Andhra. Pra.
Tamil Nadu Karnataka, Maha.
rashtra, Punjab and Haryana. Anpd P
collect ap
Per ecent
not going
to releage fundg for the farmers. A |
The State Government of An-

the enhanced administered prices, l

loang at the
anntum and

and 55 per cent is being paid bv the |
It is not dele. |
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terious  ty  the interests of the
NABARD But the Central GoVem_
ment says, “My dear State Goverp-
ment, you are indisciplined in finan.
cial matters and you are encouraging
indiscipline. So, we are stopping
funds of the NABARD to the State
Government.,” RBut. unfortunately, the
Central Government is not following
that principle whijch it applieg to the
State Governments through the
NABARD or the Resarve Bank of
India or some othey agency. T would,
therefore, like to advise the Uniqn
Government to observe some disci-
Pline in financial matters. Likewise,
even in the matter of issue price's of
rice, sugar, wheat ang other things,
there is no stipulation and t!je\; go
on increasing it. And, according to
the figures, more thap Rs. 250 crores
is allocated for the Department of
Fertilizers and it goes towards‘ sub-
sidy But T would like to bring to
the notice of this august House‘ th:)t

is subsidy component is oniy 4
;r}:éie:se the inefficiency of the fertili-
zer industry ang it doeg not percolat'e.
to the farmers and nowher= else in
the worlg would vou find the c9st of
fertilizers to be so high and dispro-
portionate to th- cost of the grain
price. Even the Fertilizer Ass?c1a~
tion of Imdiag went on record in a
glossyv advertisement that out of the
subsidv of Rs, 250 crores, 94 per cent
goes back to the Government in .?.he
form of increased vrices of e'lec'tncxty,
in the form of increased nrices ?f
~0al. increased oriceg of nan‘nth'a in
the form of ingreased cost of Railwav
transport. ete. So. this is one of thn
wave of increasine the Trevenucs of
the Government. and. at the cme

time cheating the farmery nt the
cnntry in the nama nf anheidy a'nd
industry,

enecairaging the fertiliver B

[The Vice-Chairmap, (Shri Jagesh
Pesai) in the Chair.]

Now, the cash compensalory sup-
port is coming to the tune ovas.IZI'JO
crores, What is it meant for? I% :S
meant to see that the exporters are

helped and exports are promo‘«:d.
But announcing the cash compens
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" [Dr, Yelamanchilj Sivajil.

tory support, when all the exports
are completed, is deleterioug to the
interests of the raw materials produ-
cer and it will only safeguar(-i the
interests of the traders and the ex-
porterg and the middle men. There-
fore, I woulq like to advise the Gov-
ernment to announced the casp com-
pensatory support scheme or any new
scheme at the beginning of the year.
Recently, about five ne: cent CCS
was announced for tobacco. But all
‘of it was swallowed by traders and
they are going to implement 1t retros-
pectively, Had it been announced
earlier, in the Budget itself at least
the tobacco growers could have
been paid two rupees more., But the
Government never does this, It al-
ways tries to say that no CCs will
be announceq this yeay and so, the
prices will decline and the traders
will purchase all the tobscco and ex-
port it and then suddenly the Govern-
ment will announce the cash compen-
satory support and they will imple-
ment it retrospectively so Tmauch so
that the middle men will get the
benefit out of it at the cost of the
growers. So, thig system shoulq be
changed lock, stock and barrel,

PRACNLS |

- ) .
- n a

Again, about a hundred crores of
rupees is transferreq to the States for
floods, cyclone, earthquake, drought
or some such thing. Every year,
more than one-third of the population
of thig country is affected either by
floods or by cyclone or hy drought or
by something like this. The damage
is going on. The State Goveraments,
after the calamity, come forward
with proposals and estirnates and
submit them to the Central Govern-
ment. The damage is cstimated to
be, say, a hundred crores or two
hundred crores. The Cantral Govern-
ment receives the report and sends
a team of TAS officers to the concern-
ed States. That team goes about the
affected areas in about half-an-hour
and gives a report. That team comes
back tv Delhi and gives the report

Bill, 1988 ** g

to the Central Government. And
finally it goes to the Cabinet Sub-
committee and it will be examined
ang it goes to the Finance Ministry
and_ a reduced sum is released. So
all this takeg time, and by the time
the funds are received from the cen-
tre it is already the end of January.
So the State Governments will be
compelled to go round the Centre to
get extension of time to spend the
amount, because the State Govern-
ments are not in a position to spend
the money within two months or one
and a half months, So, what I would
like to advise the Uniop Government
ig that it is no longer a regional pro-
blem  whether it is a cyclone or
drought or whatever it is. When
one-third of the population is affec-
ted, you freat it as & national cala-
mity and all relief measures soulg be
undertakey, by the Central/Govern-
ment instead of blaming the State
CGovernments and creating a friction
between the Centre and States. What
T would 1like to suggest to the Gov-
ernment ig that you curtail your non-
developmental exmenditure and don’t
resort to over-shifting in the Nasik
Press anq don’t resort to inflation.
The inflation is pickpocketing the
common man. Inflation is an indirect

taxation. )

- e
AN HON. MEMBER. Now coins
are imported.

s T

DR. YELAMANCHILI SIVAJI: The
Wasik Press cannot do that. Not
satisfied with the over-shifting in the
Nasik Press, we are resorting to im-
port of coins. It is also found that
some peovle are printing take notes.
and the Government thinks that 2
rupee is no ruvee at all, whether it
is 19 paise or 13 vaise or whatever il
is. They are relieving our burden by
resorting to fake notes Sn dnn’t do
like that. Once Madam Gandhi
thought that inflation is a universal
phenomenon, Don’t @0 by that legacy
and see that inflation is curtailed,
deficit financing is curtailad and pricey
in this country don’t 0 sky high.
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st awe  wgwA (FErUS)
VegATERE ST, W 9F P 99l
¥ gz wT & daw frardl & 7w
¥ 05 ff " qe 9% w
faare w@ar sigm ) g oA F
fag g¥er &7 Jwar T@ gy I
frar warw faw gae agr AT
g7 | 931 aff qw & fEey AT F
qT §F WA gEresgrfa  oge
T & ar faed faaty mesr o«
arr § W g § At 19 fadaw
N w3t #§ AF faat arg I=
faadt ¥ frarat &7 &0 i #r
sfas @t #1 s faw qawa
FT  OATH  QIFAT  FEAT ATEAT
TF ¥ A9l ¥ s F fagwmn
wgivTE & fram aqd wmw gfad
# owiw F7 G Ei1 30 fet @
axgr ¥ fagraar F Gwa wW
qfas F AFT GEATE QAT A0
%g& sxdra § qrat frate  afifua
¥ 7 g udlm FWST F A U
T foardt ¥ ggrrsy & fafaw
gt ¥ W gaEr fawn o an
qidgr fear & | 99T w2W,
g9, AT,  awies  wmifg @
ot § foara 3w fawg #7 w7
AT FT  T§ &1 W qfaw
foarat &t Fgrafas v & 1 I9ET
faegy =3t agi 7 a1 gwg & WK
a wrawms g ) fegrEl & fav a2
g I FT JIWT A IHH ATl
F TH F OF g AR T THF
T FT FEINW TR FT T §
femrai & SoTEA @9 F WA W
w7 faay & zroor ag fearad
F1 1 fga gqar g FEAT qgar
w1 & AT AT g W faew
¥ FIWT FFAT  SAIIA HIW AgY
AT &, IAFT A7 & AZAT ATAT
) igfed feardl ®1 Qi oww
was g1 Strar wwm w7 Wi §0
wErOE F AT F6TC F 79 faw
9§ 64 @@ famrdi =1 220 *NE®
wWEy FEW EW 9 a2 feuy
t \ gafy ag aew waals, qwTE
ML U FAT KV A(H & ATAT §
fogz At fagia Y WA FT WAL
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F&EIT A ag wiar ¢ fx fran
1 owmr qgfag T wawIar §
Uq N a4 g97 & & I & W
wTE %, e 1, ofwd fogio &
™ gfR F eUAT qEIR E
GEIT X QT o1 %’n gsﬁm qREg
feod 47 o geq T @/l E
W & gui=ne gei ¥ W
F ey q‘m HR wikdrg g aw
& a8 dr agrg W E
W™ 99 ¥ &% g 6 wfwrﬂ
fafr=a Wr%q’aarnﬁ%ﬁn‘q e
IO g wEIaTE gvy § fegid
w7 Y s WA A &) NT AR
YTHIT 3 g% fughe & & wraey
o7 9% fowr ¥ fa=e Y, 59 4%
IE OWIC A Y SAN & fou
arwifas ®7 & frary segw € )
a8 Wt & fr & gvare @)
qram frod da gra mumiee &
O & AF FT Heqgw xy g7 fa
G %9 %W % I § fag g
qF w3 w1 ogwdr g, wed oF
mmma‘rwﬁ% Ty gfer &
U¥ @d UG SN W] vnfgq Foiw
for fegeam & famat & fogx o=
T RWT, SEE W, 9UF 9IUG
wife @t @ i gEdy € ¥
g9t g1 fawis wed ©F =0
g gU ot u¥ R ag A @
g W wEsEdl ¥ BW FEw See
W[ faay &1 wawg w4 wfEw
TH Y ¥ TW AWl R B A
¥ A W F AW AT §
¥ g fwEl €1 gy gfafa
q’<ﬁ‘mﬁ%ﬂmwﬁﬁ & fawg
¥ & A ar‘r% dgifirs ca1 sragl i
wew Jaraw: | TEr fqU Ty fagawm
Fr w91 § fgegr a7 gu & o< Rl
fwai &Yo@ A Q@ gr faa
AR A1 A 3 ®W g & d99
¥ guwl U9 TE & ¥ STAAT
TEAT | HIFIE |

gqawuaw (st ww E4rd)
= €W g9 e | i+ fRAe )
«t $9 T My (IE NIW) -
Faw da fawe |
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‘Fugwrsg (Y wiw Fw@k)
wIoay qrEt F zrgw ¥ gafaw ¥

v
. -

=t §w za geE . qAdw I9-
gach o, & wrd wfo gga §
I ToE w7 Vg AitE A
W sy EEge faeq I AT w7
sag7 fzar &) qafc 98 Fas a9
fame & afyw w8 dw el F o
& wux framdt F1 c@y A
A -

faq wei o1 & WX & WA
fafqar fqgas weqm foar oar §
# zuxr fyow Fear § M sEfag
faxkrr @ g, wreaas, foo & A
A€ @ Wi g W ® afew
fufa & % fyered ¥ fwg, a9
&y & foo soe S WX § g
FgeaRy g T oy € W EE
T GgUAT W wX U £ 9ruEY
& g7 * Smree Wel agal g |
o Sy gEIC Ay AR & TG A9 E
fr % wal § ar oy fauat 9T oy
faqr wriw, ag fReps ATNET
gHiT 1 5UE SiEawd A @) AT
TUAT FI7 U FZHT AT & AT S
wenrt agdv 8, SRS LSHW Gen ¢
q9 GTAT F1 AR & a7y il &
Gas y=e 4g) & W@ g, §Er e
wgr ¢ Afyw wrEaR, g ST
fegray & WT F§ AR &40 2
LT @@TT frgml @y AR e
Ti-§ Faq zd aF meE & ey
<@g |Tgar | fiomEl ¥ IWRE F
ow HWT GUFIT EATH A WIEUAR,
& wgars ag wgd, WrEw EEE
7g dgaT) wq 1987 ¥ 1 TG WE
& aqr a7 e mw W I AT
¥ Fwd dJegnm adr £, SR
gy w7 FWE 9 99 & AN
Fiowr, dnfe, = w7 AW }??—fﬂ'r?«r
£ AT § I FreEmr § a9
§ 37 g 57 gl qE M F)
qerTe ¥ TT 9T 78 Faaanr wg fam
¥ gz #r wifgn g
HaT ¥ SRw A Frar v fEEa
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g sud: sgmar vt fase. v W
FWIT Heql wXd | wreqeY, #
IAT TR FT JTETT AT Q! § |
AT GI&H H AF w WIWIE @€ gelr
¥ ows @ g wfxa wew fparal w0
%98 fireq a1 S GIHT IJaeew
g T o W o S e avgd
qT0 FVS g THR[ GIRIT T W
gIey 3 fr@m g oHYT Sv sy
wifer amnd & fau s o fagm
fuemt Tgr 8, SEST §OFIT HHI TU-
W3y wgl FU ST WY g1 e
5.00.pM. g1 ¥ 6 & TUIZ =BT
i g5 . T wEE 9
) 9d qeg ¥ wigaR, o Meanfy
fawrg: & v =gt & fsid Al
%, 14 418@ & “wEwan’ W IAE T
#4917 B9 gwl & fo FC aRm &
23 Fadi w®WE quaT @qg oF
gu & ufe waww =vE 9 BU §
T GTETTHTEE 97 &40 &A1 3w
Tg wex & o gar? mw qar <@ &
ST IHE S5 Gar qg ¥ A wr
gz w1 Wifgy f =g owwr wew
FL | QRE 23 FER AWIN d9IY
¥ &1 wgT & G =@ W @ g
R # g% a8 % 9T @ § ;I
grgav, feam @ fgesd 81 2 of
W@ =T uE, d Ee faselr ®
@ & fov goare g & oSarRs
A1 @er wE ¥, TofwU mEWmE €
zafeo & zn fafsam fadas &1
fady =T <gr g | 4uite arxl 94
aaeEs 1df 9w gqax a@q g
W@ 8 WX Y@/IT ¥ 91g a1 Fy
grent gw & ¥ four 18 gremn
48 &, s ¥ 1R @y fog #r
W Adr & | ag qiEdr 17 &«
g7z ¥1 fegas omar g1 # ewwar
g f& s o fagss wo § AN
gTFIT A a0 gT W F faw
F¥ g wd fKar & |

X v ¥ a7 W § wgar
SIENT | W1 B wedd §, w9
¥ we TYF-HET @) GUHIT NHIE
g TN o T AXTL @ wEET
g g gwir AW aOdr ®) ewenT
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£ 7 gt 3URT AT, gL
F 91 g &, TR & S Ay
g TG ® W FEaEr g
qg 9 9 FT FEIAR & ¥ § |
F ar AT M ITITA 1Y &1 GIRIT
¥ A 3, F14%9 g W A G
IO g7 wF A YRR A7 Aifa &)
HTFR 51 A TG X FW T
FIGFT g MT « g1 fwqel 7w
F@ & fqg #f % &) gefag

¥ o fafaw fadax w1 faow
F E | GWATE |
THE  VICE-CHAIRMAN (SHRI

JAGESH DESAI): Shri Matto—only
three minutes  please.

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI M.M. JACOB):
After this, Sir, I would request you
to 1ake uyp the electoral reforms Bili
because it has to be completed today.
Ang there are more than 70 amend-
mentgs on the electoral peforms Bill
So, it will take a longer time tomor-
row for the voting process, for the
amendments and all that, So, I re-
quest you to keep this in view,

SHRI YASHWANT SINHA (Bi
bh~+): What about the Minister’s state-
ment? A A

THE VICE-CHAIRMAN (SHRI
JAGESH DESAI): That will be
later. After thig Bill is passed, we
shall resume the discussion on the
electroal reforms Bill and the Consti-
tution (Amendment) Bill,

SHR! B, SATYANARAYAN RE-
DDy (Andhra Pr.adésh); Up to what
time are we sitting?

THE VICE-CHAIRMAN (SHRI JA-
GESH DESAI): Let us try to do as
much work as possible.

1
SHRI M. M. JACOB: Let us meaXxe
an honest attempt, to he precise.

THE VICE-CHAIRMAN (SHRT JA-
GESH DESAI): shri Matto—only

three minutes, Pplease.
I
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SHRI GHULAM RASOOL MATTO

(Jammu and Kashmir): Sir, you know

ghat I speak only on the Appropria-
tion Bill...

THE VICE-CHAIRMAN (SHRI JA-
GESH DESAD): 1 know.

SHRI GHULAM RASOOL MATTO:
...and I will npt speak on anything
else.. But nobody has spoken on that.

THE VICE-CHAIRMAN (SHRI JA-
GESH DESAI): That also you com-
ment within three minutes.

SHRI GHULAM RASOOL MATTO:
It is pot possible within three minu-
tes but I will seek your indulgence.

Mr. Vice-Chairgnan, Sir, 1 rise to
speak on the Appropriation Bill, Sir,
so far five Appropriation Bills have
been presented to this House. And
I find that the No. 1 was with regard
to 1987-88 for Rs 3,663 crores. The
No. 2 was for the main 1988-80 for
Rs. 2,25658 crores. No. 3 was for
1985-86 for Rs. 240.33 crores. No. 4
wag for 1988-89 for Rs. 1,593.18 crores.
And the No. 5 is again for ]988’89
for Rs. 84522 crores. “Why 1 say
these details is because Mr. Morarka
—he ig not here now—wanted to know
the actual deficit where we have
reached. Sir, the Budget stated that
they will  have a deficit of Rs.
3120 crores at the rates prevailing
then. But on the basis of the taxa-
tion proposals of that particular yearl.

the deficit was estimated at Rs. TA84
crores.

fThe Deputy Chairman in the
Chair]. .

Madam Deputy Chairman, after this
deficit gnancing of Rs. 7.484 crores.
1 now take only two S‘upplemegtary
Budgets thay Mr, Gadhvi has brought
One ig No. 4 for Rs. 1,593.18 crores
and. No. 5 is for Rs. 845 crores. This
makes a tota)l of Rs. 2438 crores, Mr.
Morarka ig not here. So, according
to my calculations, the budge; deficit
tha; we have already reached is Re.

9,922 crores, ¥ (Ihterrrrptioh's)
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SHRI JAGESH DESAI (Maharash-
tra). Most of that is to be made up
from savings,

SHRI GHULAM RASQOOL MAT-
TO. I have already deducteq that,
What you say is correct. But the
papers are before us and I have made
a little study of the same. It is only
after deduction of the savings that it
has been charged angd the figure is Rs.
9,922 crores, What I am worried
about Madam Deputy Chairman, js
that according to the general practice
from out of the five Appropriation
Bil's that we got one usually comes
in the months of March-April, I can
understand that. But 3 new element
has been inducted this year ang that
is Appropriation Bill No. 3 and that
is for Rs, 248 crores with regard to
1985-86. So, we should expect one
supplementary Appropriation from
Mr Gadhvi in the month of March
and another after three years. So,
according to my estimate for the fi-
nanc'al year 198888 it should
not eng less than Rs. 11,000
crores in the ultimate analysis.
This to my mind i a verv
very greay burden on the exchequer
and I want to draw your attention to
what the Hon. TFinance Minister said
in this budget speech, namely, that
«Government reiterates itg determi-
nation to closely monitor expenditure,
maximise collection of revenue and
contain the budgetary deficit”. (Time
b2ll rings). In spite of that if this js
the situation, how are you going to
deal with it?

Madam, Deputy Chairman, I now
come to another disquieting feature.
In reply to my unstarred question,
the Tinance Minister had stated that
our internal debt as on 1985-86 was
Rs. 71,039 crores, which rose to Rs.
86,312 croreg in 1986-87, and rose to
a staggering figure of Rs. 99,520 crores
in 1987-88, and that too in the revised
estimate may go up still further, Now,
with regarq tn external borrowings,
our external borrowings at the then
prevailing rate of exchange were Rs.
26.638 crores in 1985-86, which rose
to Rs. 32312 crores in  1986-87 and
were in 1987-88 at Rs. 36,670 crores.
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The interest on the external debt is
Rs. 5,628 crores in the curreni year
ang this to my mind i a very disqui-
eting picture, because non-plan ex-
pendilure has also risen from R.g 1710
crores to Rs. 2332 crores,

Madam Deputy Chairman, the total

non-Plgn admnistrative expenditure.
total non-Plan revenue expenditure,
excluding  defence was in  1985-86
-ut Rs. 19511 crores, which has

risen to Rs. 27,713 crores in 1987-88.
This is a very staggering figure and
I would like the hon. Minister 1o
react whether he will contain this
expenditure as promised, This Rs.
11,000 crores revenue deficit accord-
ing tp my estimate, has already ex-
iceedeq by Rs, 4000 croreg on the
Budget fizure. What pldng he has...

THE DEPUTY CHAIRMAN: Please
conclude, Mr, Jagesh Desai has given
you three minutes and that is already
over, Please conclude now,

SHRI GHULAM RASOOL MATTO:
Madam, I will take only two minutes
more, because I alone have spoken on
this subject, I would like to have
a little clarification. I want only
two minuteg and not more than that.

Now, with regard to supplementary
demands for granis I want an expla-
nation because in the fertiliser and,
such other areas, there is g provision
for Rs. 650 crores, to which is added
Rs. 195.10 crores ang that makes a
total of Rs. 845.10 crores and the
other expenditure is Rs. 229,49 crores.

This makes a total of Rs. 107459%
crores. Here I refer to Mr, Jagesh
Desal’s point that Rs. 195.10 crores
have been amassed by the Government
themselves by way of savings. It
leaves me with the expenditure of
Rs 879 crores. But in the supple-
meniary demands, 7 find that the am-
ount 'given is Rs. 845 crovas, This
discrepancy needs to be explained.

Coming to my usual tepic,
bell rings)

(Time
1 will just finish it in one
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munute, that 1s with regard to bad
budgeting I find from the statement
given by the hon. Minister, many jtemg
of expenditure have been snown wnich
could have easily been envisaged at
the time of budget formulation, For
instances floodg and other calamities
cannot be foreseen and have ol
to come in Supplementary Budgets.
I will take two minutes to explain...

THE DEPUTY CHAIRMAN:
the Minister himself find out
the mistakes are,
de,

Let
what
You please conclu-

SHRI GHULAM RASOOL, MATTO:
But I take crop insurance, This Bill
was nassed in 1983, The Govern-
ment could have easily earmarked
some money in the budget for the
current year but they have not, and
they now want to provide Rs. 100
crores, which provis'on, as 1 said,
should have been made 3¢ the time
of framing of the original budget. My
request is as Mr. Morarka said, this
is not the budget of the ruling Coneg-
resg Party; this budget is for the
whole country; this budget is not of
Mr, Gadhvi: it ig for Ghulam Rasonl
Matto anq for all others, We should
not belittle its importance. Now the
next budge; is in the making. I would
request you to come out with true
and correcy figures. If the deficit for
the next year is Rs, 14.000 crores, let
it be so and face the problem. Let
us find out wavs and means to plueg
it but not hide the facts, There are
manv instances which 1 can quote
but have ot vour third bell: other
wise T could have laid here how so
many items of exvenditure could
have been envisageq a; the time of
the Budget,

THF DEPUTY CHAIRMAN. You
might discuss it with the Minister la-
ter on,

SHRI GHULAM RASOOL MATTO:
He is always amenable to reason. So,
as T was submitting, the Government

I
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should see that there is no bad budgey
ng and whatever ig to pe spent, it
_must be incorporated in tne original
budget and should not be includged in -
Supplementary Demands,

SHRI CHITTA BASU (West Ben-
gal). Madam, you must allow

" me
more time...

Sy

THE DEPUTY CHAIRMAN : No, I
am sorry. ’

SHRI CHITTA BASU: I would onlf
refer to certain questions and I hope
f-hat the Minister wouldg respond to .
it.  One point is, only a few days
ago, the Finance Minister was pleas-
ed to make a statemen; regarding Hal.
dia Chemicals. Instead of clearing
the doubtg ang making a clear-cut
statement, the Finance Minister’s
statement on Haldia project has fur-
ther confused the issue, May I know
what is actually happening? What
does the Central Government want to
do about it? Why are you unneces-
sarily making thig kind of confusing '
statement? Madam, I feel he should
have the courage to make 5 clear-cut -

statement regarding Haldia Chemicals
project.

My second point is, the Government
of West Bengal has spent more than
the amount of margin money  re«
commended by the Finance Commis-
sion. That wag in regarq to floods
that visited the State a few days ago.
After the floods, there has been a
very severe and acute cyclone, (0} 4
course my own place wag very much
affected, 24-Parganas, Midnapur, ete,
and now the State Government have
no margin money, What will they
do to provide relief and succour to
lakhs of people who have been the
victims of this unprecedentedq cyclone?
I want the hon. Minister to respond
as t~ how much time it will take
for the Central Government to decide
upron the guantum of assistance t» be
given to tha Govermment of West
Bengal in tlie matter ny oroviding ro-
lief and seccour to the victims of the
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cyclone, How much time 1t would
require? Generally speaking, I feel
that the whole system is wrong and
cumbersome. I woulq like tg know
whether the Government propoeses to
have a comprehensive scheme to meet
nationa] disasters. I hope the hon.
Minister will be kind enough tg res-
pond to it,
- I)' - ‘

Thirdly, there is an item-transfer of
resourceg lo the States. Agan, 1
will have to reiterate whaiy I  have
been saying, There is the issue of
consignment tax and the phased aboli-
ilon of the freight equalisation sche-
me. Unless the Government makes
clear itg position regarding these two
very vital issues which affect the in-
tests of the States, you will ba faced
evervday with such scenes ag the
one today by Shri Ram Awadhesh
Singh because thig is an  unending
guestion for the States, Since the
Government alsg has spoken about
the transfer of resourc-s [rom the
Centre ts the States I want that an
elak.i 2’y staeraan cheuld be made ib-
out the transfer being made. already
made, to the Stateg which are indust-
rially backward. Madam, I do not
want to take much of your time
hecauss you mav not Permit me
Otherwise T hag many things to sav
Thank vou.

i

S

THE DEPUTY CHAIRMAN: We are
Tinnine chort of time. Aftey this,
we hawve to resume the discussion on

the two Bills on electoral reforms

st Tiw wadw faz (fare) ¢
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RTIRT QAT A g1 wIGEY GIEF &
C e Tﬁg | You do not expect the

Chair tp decide your differences.
Shrimati Bijoya Chakravarty, She
is not here, The hon, Minister please.

SHRI B. K. GADHVI. Madam Depu-
ty Chairman, I am obliged to the hon.
Members who have participated in the
debate and given their valuable
suggestions to me,

N —

Before 1 advert to the specific que-
ries raised by hon, Members, Mr,
Morarky who initiateq the discussion
Mr, Balanandan and others, who drew
the attention of the Government to
the overal] picture of the economy,
inflation, price rise, debt position etc,
etc.; I wish tg submiy that supple-
I?7-mentary demands per se by them-
selves, cannot be considered to be
adding to the overall deficit. I can
give the figureg to prove thig point.
In 1985-86, the estimateqg deficit was
Rs. 3,316 crores, The net supplemen-
tary demands that were sought later
on were Rs, 6,005 crores. But the
actual deficit came to Rs. 5,315 crores.
In 1986-87, the estimateg deficit was
Rs. 3,703 crores, The supplementary
demands sough; from the House, the
total supplementary demands, in that
vear were Rs. 5,964 crores. The actual
deficit came to Rs. 8,261 crores. In
1987-88, the projecteg deficit was
Rs. 5.688 crores, Additional supple-
mentary demands were sought to the
tune of Rs. 3,173 crores, Bug at the
end of 1ast vear the actual deficit came
to Rs. 5.870 crores, This was only
Rs 200 crore« more than what was
nroiected in the Budget. From this,
the position would be clear to hon.
Members. Therefore, to say  that
because o supplementary demands the
actual deficit per se would rise is not
a correct pronosition. This answers
Mr. Matto’s query also because he
mada the calculation, on this basis
on the basis of the projected deficit
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in the Budget and the amount sought
by these two batches of supplement-
ary demands,

LN pe

oY wm mydw Tag o
iTAAT gAT g, Wg AIIW

SHRI B. K. GADHVI : §¥ sisd
T [T CUBE 1
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Anvway, my point is that there is
hardly any room ior complacency so
far as economy is concerned. Un-
doubtedly, it is under pressure, and
managemert of the economy is bear-

ing good fruits, e

Mr, Morarka stated about the price
rise and alsg about revenue receipts
ang revenue expenditure, that there
is ‘adverse trend in thdt. So far as
price rise is concerned, let me say
that last year was very bad year for
the whole country. But even in the
area o¢ consumer price the annual
rate of increase up to 3rd December,
1988 is 8.2 per cent, whereas last
year it was 10,2 per cent. That means,
the trend is on the decline. From
1-4-1988 to 3-12-1938 the increase is
7 'per cent ang in the corresponding
period of the last year the increase
was 8.6 per cent. So far a5 whole-
sale price position ig concerned it is
much better ag compared to the last
vear because from 1-4-1988 to 3-12-1988
the increase is 4.1 per cent as against
8.3 per cent in the corresponding pe-
~ioq of the last vear, In fact from 2%h
October T988 tin 3rq December 1988,
+here has been decrease in every week,
cxcepting jn one week, that is on 12th
November, 1988. In rest of the weeks
starting from 20th October, 1988, +to
8rd December. 1988, there is constant
decline in the wholesale price index.

SHRI MOTURU HANUMANTHA
RAO (Andhra Pradesh): That ig be-
cause of the harvesting season.

SHRI B. K. GADHVI. Whatever
happens in the country, there are
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reasong behind it, whether it is har-.
vesting season or containing of infla-
tion, but there are always reasons for
that, So, to say that this trend is
on the rising is not a correct state-
ment of fact.

Hind [ IRJNC Y RS ST

The other point which hag been
made by mos; of the Members in-
cluding Mr. Jagesh Desai, is a,about
revenue receipts and revenue expen-
diture. 1 agree that this needs to
be taken care of,

SHR] JAGESH DESAI. That is a
challenge to you.

AW B -

SHRI B, K, GADHVI: You would
be glad to know or you should appre-
ciate to know tha; in 1988-89 the
revenue deficit is to the tune of Rs.
9842 crores but the Plan expenditure
on revenue account is Rs, 10,704 crores
which ig higher thap the revemue

deficit.  Therefore, iy should not
cause a great alarm to us. Still we
have to do a lot because in Plan

and non-Plan expenditure everbody
sayg and 1 also said once in this
House, “Kindly give me suggestions
ag o how We can contain the non-
Plan expenditure.” Around 63 per
cent of the non-Plan expenditure is

in the area of defence, interest and

subsidy. In the area of maintenance
ang services you have hardly any
option. In the context of the present
timeg can we afford to compromise
with defence preparedness? Bven

then, last year, 1 am happy to inform .

thig hon, House that in defence also
without eomoromising or without dilu-
ting our preparedness we could exer-
cise some economy, This year also
we hope to do S0. In the area of
subsidy mostly in food and tertiliser

and for augmenting more export which -

wishes that more exporis
shoula be there intrinsic value of
the monev shonld gn UD. our adverse
balance of trade should decrease, our

evervbody
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international trade should increase,
these are al] the suggestions,

Therefore, with a view 1o augment
and find out new areag in internation-
al trade anq bring about more ex-
port, which is picking up and showing
a very healthy sign if we give them
subsidy and some incentives I think
We should noi have any grudge ag-
aingt that. In vegard ¢o subsidy on
fertilisers ang food, I am surprised
that many members are espousing the
cause of farmers and are shouting
from housetops about their cause and
welfare. In these demands, three
deinands pertain to fertiliser subsily,
comorehensive crop insurance scheme
and flood neliel, Are they not
meant fir the farmers? Ang vet
you all say. “we are ovposed to these
suppiement: ry demands” and atsn say
that the farmers’ cause should be
taken care nf. This is something
like blowing hot and cold.

SHRI E. BALANANDAN: You
look int, the relief question, Some
grievance is there: the States say that
they are not getting prover relief.

SHRI B. K. GADHVI; I am com-
ing to that. S far ag natura) cala-
mities are ccncerned, there are set
norms for scarcity and famine as well
as for other natural calamities like
earthauake, cycione, floog ete, etc.
Our teamn goes there, a high-level
committee exam'nes the States’ memo.
randa and after assessment the am-
ount ig sanctioned,

SHRI CHITTA BASU- The system
is not satisfactory, Why does the
Government no+ change that svstem
which does not go to help the States?

SHRI B. K. GADHVY- After re-
ceipt nf the State memoranda , team
is alwavs sent to the State for an on-
thesmot verification. After receint
of the renort nf that team a  hich-
level committea an relief consisting
of high-ranking officers assesse. the

~x
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amount. No politicking is done at all
there and they approve the ceiling.
As per that ceiling, reliefs are being
granted.  Therefore we are equaily
concerned wWhere people are in distress
because of cyclone ‘or floods, be it
In Bengal Assam or any other place.
We are equally anxious and concern-
ed, we have got sympathy for them
because it is a natural calamity and

the Government of India would be
taking al] legitimate stepg to help
them out, At the same time the
State Governments are also doing

whatever they can because it is the
duty of both, But it js more a duty
on the State Government for imple-
mentation Sometimes we find that
even the expenditure statements are
not coming in time and therefore we
are not in a position to release the
amount. Anyway, these are not areas
on which T will be dwelling at present,

Shri Jagesh Desai talked about Nha-
va Sheva. T may tell him that on no
plan project we have put any cut. If
any Department of Ministry is not in
a position to spend the whole amount
angd there is a saving, then perhaps wWe
cannnt help it, But even from the point
of view of exercising economy on the
plan bprojects, absolutely there is no
cut in the allocated amount,

You will be pleased to appreciate,
Madam, that in these supplementary
demands, around 19522 crores, as I
have stated in my opening remarks,
are matched either by increased re-
ceipts or by saving. Mr. Matto. ) 4
think, has miscalculated. Rs. 22949
croreg which is under the third column
in the note which was circulated be-
fore, it is only technical where against
each T am asking for a token sane-
tion of one lakh of rupees but the
tota1 amount of Rs, 22949 crores
wou'd be met either by increased re-
ceipts or by savines  Therefore we
have come te. this House with actuale.

S0 far as the avprehension of Mr,
Morarks is concerned about inflation
or deficit, T would, say that it is mis=-
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placed. We had contained deficit last
year also when similar apprehension
vear also hen similar apprehensions
ing our accounts on month to month
basis.  Therefore, at this juncture it
is not possible to say what the actual
quanium of deficit is. Only after
the Revised Estimategs we can calcu-
late and tell ycu, I agam reiterate
that we will take into account the
concern  shown by the honourable
Members, ang we will certainly try
to contain the deficit, of which  we
ave very hopeful.

Mr, Matty said about 1985-86 Sup-
‘plementary Demands, T think he mis-
read it, Supplementary, in a techni-
cal sense is okay, but the point is that
it ig a Constitutiona] requirement, If
some amount wag spent in excess,
then, after the Public Accounts Com-
mittee goes through it and recom-
mends for adjustment and other
things, then technically we have to
come before the House for seeking
approval. Therefore, to club it with
the main supplementaries is not a pro.
per gpouroach., Mr. Matto, I think you
were not here. T have already said
that you have pointed out certain dis-
crepancies, abouy Rs, 22949 crores in
the Supvlementary Demands. I am
only asking for a token grant of Rs.
1 lakh. But you have calculated the
whole amount and, therefore, you have
gone wrong.

SHRI GHULAM RASOOL MAT-
TO: With regarg to Rs. 195.10
Crores. . .

THE DEPUTY CHAIRMAN: No
argument please. Mr, Minister you
might conclude now.

SHRT B. K. GADHVI: Yes, Madam.
I have already ot your note asking
me to conclude quickly.

So mv submission ig that these sup-
plementaries we have brought are of
absolute necessity. In the area of
containing  expenditure, a loy of
efforts are being undertaken. But
about non-Plan expenditure, as I
have stated, if you create a project
on the ©plan side then you
have to run the project and take be-
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nefit out of thay project. For exam-
Ple, if you create a hospital on the
Plan side, thep you have to rup the
hospital by providing doctors, nurses,
equipment, medicines, etc; and all
these things go on the non-Play, side.
Therefore, technically to think always
that every mnon-Plan expenditure is
not proper, is not a correcy approach,
When more projectg are being created
then for running and maintaing and
taking utility of those projects you
have to incur non-Pla, expenditure,
but the ma expenditure is on this
side and, I am ‘hopeful that sg far as
the main expenditure on the three
areag of interest, subsidy and De-
fence is concerned nobody from this
House should have any objection,
Anywsy, for the remaining percentage
even in those areas, we are trying to
have more scrutiny, and without aff-
fecting the usefulness of the money
spent in those areas, we are trying
to bring about a more reinvigorated
type of economy.

186
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Madam, 1 agree with Mr. Thakur
that there is need for employment
generation.  After all, what are we
doing? Running the economy and
running the country for the benefit
of the people. Therefore, in the
arca of employment generation, parti-
cularly, gelf-employment, entrepre-
neurship and induction of new entre-
preneurg into the field, all his sugges-
tiong are tn be forwarded t, the Mi-
nistry of Humap Resource Develop-
ment and T have borne it in mind,
About sperific suggestions which ho-
nourable Members have given I will
certainly attend to them and refer
them to the respective Ministries.

With these words, Madam_ 1 hope
the House woulg be  satisfled and
would return the Bill. Thank you.

THE DEPUTY CHAIRMAN: The
question is:

“That the Bill to authorise pay-
ment and approvriation of certaln
further sums from and out of the

Consolidateq Fund of India for the
services of the financial year 1988-
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89, ag passed by the Lok Sabha, be

taken into consideration.”

The motion was adopted.

THE, DEPUTY CHAIRMAN: We
shall now take up clause-by-clause
consideration of the Bill,

Clauses 2, 3 and the Schedule were
added 1o the Bill, e e
Clause 1, he Endcting Formula and
the Tile were addeg to the Bill.
SHRI B. K. GADHVI; Madam I
beg to move:
“That the Bill be returned.”
The question was put and the motiou
was adopted,
ot T wEgw 8 - 9% ffewr o
/Y aray F forw w747 arq fzar qm
"X A FTAT TE WL FTA GG WA
rowre
gJaawafa ; T34 F arEm FT &
fag-satiqeaT &€ @ § |
ot v wagw fag o FTAST qII
gr & A8 | 4
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I, CONSTITUTION (SIXTY-SECOND
AMENDMENT) BILL 1988

L. REPRESENTATION OF THE
REOPLE (AMENDMENT) BILL,
1988- —Contd,

THE DEPUTY CHAIRMAN. Now
we will take up further discussion on
the Constitution (Sixty-second Am-
endment) Bil], 1988 and the Represen.
tation of the People (Amendment)
Bill, 1988. Mr. Masodkar, you were
making your point please,

SHRI BHASKAR ANNAJI MASOD-
KAR: Madam Deputy chairman 1
was drawing the  attention of the
House to what transpired in the Cons-
tituen; Assembly when the Draft
Constitution was adopted. 1 referred
{0 the quotation from Dr. Ambedkar
who spoke of diffusirn of constitutional
morality, Tn gpite of what my learned
friend ig saving when e discugg the
Constitution, et us do it with the
serigusness that it requires,
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Another quotation in the same de-
bate, which would of interest and
available to us s awe-inspiring spi-
rited intervention ky Pt. Nehru. He
likened free India to the Light of Asia
and stated that it was soul and spirit
of the world politicy T woulg like to
quote from his speech because I think
it hag some hearing on the cons'dera-
tion of amendment of article 326. He
observed and I quote:

“A  Constitution if it is out of
touch with the people’s life, aims
and aspirations, becomes rather
empty: if it fallgy behind those
aims it drags the people down, It
should be something gheaq to keep
people’s eyes and minds up to a
certain high mark,”

That is what we are doing now,

In the same speech Panditji went on
to say:

“...the main thing is this great
significant factor that India after 2
long period of being dominated over
has emerged as a free sovereign

democratic independent country
and that is a facy which changes
and is changing history, How far
it would change history will depend
upon us, this House in the present
anq other Houses like this coming
in the future who represent the or-
ganiseq will of the Indian people.

...that is a t{remendoug responsib’-

lity, Freedom brings responsibility;

of course there ig no such things ae

fréedom without responsibility.”

Madam Deputy Chairman you will
be hapoy to observe what  Panditjl
said holds true even today. By refer-
ring to the provisions of the Draft, ang
destiny, ahead he gtated:

“That is a big word which doee
not apply to average human beings,
but whether we are men or women
of destiny or not, Indla is a country
of destiny, and so far as we repre-
sent this great country with a
great destiny stretching out in front
of her, we also have to function as
men and women of destinv, viewing
all our problems in that long pexs;: -



